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Minutes of the 614th Meeting of the CBD 
held on March 21, 2025 at Thiruvananthapuram 

10.2. The Board advised that an assessment be made of the overall credit as 
a percentage of GDP for India and a comparative analysis with other 
economies. 

10.3 The Report was recorded. 
11. Withdrawing a part of pension for two years as penalty under

Regulation 7 of RBI Pension Regulations, 1990

11.1 The Board considered the Executive Director's Memorandum dated 
February 24, 2025 on Withdrawing a part of pension for two years as 
penalty under Regulation 7 of RBI Pension Regulations, 1990. 

11.2 The Board passed the following resolution: 
Resolved 
that the Central Board has been consulted in the case o-

�nd that the proposed draft of the final orders (Annex II of 
Executive Director's Memorandum) of the Competent Authority 
be, and is hereby, approved. 

12. Proceedings of the Meeting of Standing Committee of the Central

Board (Eastern Area) held on December 24, 2024 at Guwahati

12.1 Proceedings of the Meeting of Standing Committee of the Central Board 
(Eastern Area) held on December 24, 2024 at Guwahati were submitted 
to the Central Board. 

12.2 The Board considered the same and passed the following resolution: 

Resolved 

that the Proceedings of the Meeting of Standing Committee of 
the Central Board (Eastern Area) held on December 24, 2024 at 

·- Guwahati, be and are hereby, recorded. 
13. Proceedings of the Meeting of the Standing Committee of the

Central Board (Western Area) held on January 07, 2025 at Mumbai

13.1 Proceedings of the Meeting of the Standing Committee of the Central 
Board (Western Area) held on January 07, 2025 at Mumbai were 
submitted to the Central Board. 










